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Appendix IV (See Rule 8 (1)
POSSESSION NOTICE

Whereas, The Autharised Officer of Aditya Bira Capflal Limited (“ABCGL") (“Secured
Credifor"). [Assignor) under the Securifizafion and Reconsiruchon of Financial Assels
and Enforcement of Securty Interest Act, 2002 (Sarfasst Act, 2002) and In Exercise of
Powers Conferred upon under Section 13{12) OF SARFAESIAcL 2002 Read With Rule 2
ol The Secunty inlerast (Enforcement) Rules 2002, had issusd a Demand Nolice Dated
31.05.2025 Cafling Upon BHANUPRASAD DHIRENDRABHA|I PARMAR ("Bormower
and Morigagor), Mingxi BHANUPRASAD PARMAR ("Co-Bomower) o Repay the
Amount mendioned In the Nolice Being Rs.7T 6B.06D.60/- [Rupses Seventy Seven
Lakhs Sixty Eight Thousand Sixky Nine and Sicty Paisa only) 25 on 19.05.2026 interestat
contraciusl rates il actual repaymeant/realization within 80 days from the date of racaipt
of the said natice,

And whereas, the Encore Assel Recongiruction Company Private Limited [Encore 8RC)
has acguired all rights, files and interesis of Aditya Bifa Capilal Limited ("ABCL™)
(Assignar) in the financial assats of Borrower, arignated by Aditya Birta Capital Limsted
("ABCLT)  (Assignor) under seclion § of the Secunitisation and Feconstruction of
Financial Assels and Enforcement of Securily Interest Act 2002, (SARFAES! Act, 2003}
vide Assignmeant Agresment dated 06,09, 2025,

The Barrower(s), GuarantoriCo-BormowerCo-Applicant & Morgagor having failed b
repay the amount, notice is heraby given by the undersigned baing the Authorized Officer
of Encore Asset Reconsiruction Company P, Lid, to the Borower(s), GuarantonCo-
Bomrower'Co-Applicant & Mortgagor and the peblic in genaral that the undersigned has
taken symbaolic possession of the properly described harein balow in exercise of pawers
conferred on me under Section 134) of the SARFAES] Act read with Rule 8 and % of ihe
aecunty Interest (Enforcement) Rutss 2002 on 19th June 2026,

The Bomoweris), GuarantoriCo-Bormower/Co-Applicant & Morigagar in parlicular and
tre public in general is hereby cautionad not io deal wih the properiy and any deaings
with the property will be suljec 1o the charge of Encare Asse! Reconstruction Company
Private Limited For-an Amound of Rs. 77,66 068,600 (Rupees Seventy Sewen Lakhs
Sixty Eight Thousand Sixty Nine and Sixty Paisa only) as on 19.05.2025 ingether with
fufure interesl, at confractual rate charges and costs: thereon from 20052025 @
reaization,

The borrower's), GuaranionCo-Bormowen'Co-Applicant & Mortgagor atterdions . are
invited be provisions of sub-section (8] of section 13 of the Act, in respect of bme
available. to redeam the secured assets.

FORM A
PUBLIC ANNOUNCEMENT

(Reguation 14 ol he Insolvancy and Bankrupicy Boad af Inda {Yalunary Liquidalion)
Raguiations, 217
FOR THE ATTENTION OF THE STAKEHOLDERS OF
MAA ALU PAMNEL (INDIA)Y PRIVATE LIMITED

1. | NAME OF CORFORATE PERSON MAA ALU PANEL [INDLA) PRIVATE
LIMITED

Z |DATE OF INCORPORATION OF [2E12/2012
GORPORATE PERSON

LPAUTHORITY UNDER WHICH|Regstrasof Companies, Shmeadatad.
CORPORATE PERSOMN IS

INCORPORATEDY REGISTERED

4. [CORPORATE IDENTITY NUMBER OF [UZET13G1201ZPTEOTE11S
CORPORATE PERSOM

5 LADDRESS OF THE EBESGISTERED |884'F Sagar Caramic, Mr, Sarvoday Hotal,
OFFICE AMD FPRIMNCIPAL OFFICE (IF [N.H. HNo.B, Sabar Kamiha, Himainagpar,

|_|AXY)OF CORPORATE FERSON ___|Guiara Irdia, 385001
B, | LIGLIDATEON COMMENCEMENT DATE |June 19, 2026

OF CORPORATE PERSON

her

T, IMAME. ADDRESS, EMAIL ADDRESS, [Mr Winit Magar

TELEFHONE MUMEER AKND THE |B18. Shivallk Satyamey, BopakAmbll Cross
REGISTRATION NUMBER OF THE |Rosd. Bopal Ahmedabad-60068, Gujara
LIGUDATOR Email: ipvinitnaganigrmall.com

Teleptome Mo 0271 F-4168007

IF Registration Wo.! IBBUIPA-MIEIRP-
MO122532025-2024, 14207

B. |LAST DATE FOR SUBMISSION OF [luly 19, 3026

CLARAS

JANA SMALL FINANCE BANK

|& Sehaduled Commmercikl Bark]

realization of Bank's dues.

Standard terms & conditions for sale of property through Private Treaty are as under:

Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 & 12/2B, Off Domlur, Koramangla Inner
Ring Road, Next to EGL Business Park, Challaghatta, Bangalore-560071.

NOTICE OF SALE THROUGH PRIVATE TREATY

SALE OF IMMOVABLE ASSETS CHARGED TO THE BANK UNDER THE SECURITISATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002. (SARFAESI ACT)
The undersigned as Authorized Officer of Jana Small Finance Bank Limited has taken over Physical Possession of the schedule property under the SARFAESI Act.
The Authorized Officer of Jana Small Finance Bank Limited, had already conducted multiple public auctions for selling the property, but they turned out to be
unsuccessful as no bids were received. Hence please be informed that if the total outstanding dues in the aforesaid loan account are not paid within Fifteen (15) Days from the
date of this publication of this notice, then the Authorized officer will proceed for sale via private treaty of the property as stated below.
Public at large is informed that the secured property as mentioned in the Schedule are available for sale through Private Treaty, as per the terms agreeable to the Bank for

1. Sale through Private Treaty will be on "AS IS WHERE IS BASIS" and "AS IS WHAT IS BASIS".

2. The purchaser will be required to deposit 100% of the sale consideration on the expiry of publication of this notice.

3. In case of non-acceptance of offer of purchase by the Bank, the amount if any paid along with the application will be refunded without any interest with in the stipulated time.
4. The purchaser should conduct due diligence on all aspects related to the property (under sale through private treaty) to his satisfaction. The purchaser shall not be entitled to
make any claim against the Authorized Officer / Secured Creditor in this regard at a later date.

5. The Bank reserves the right to reject any offer of purchase without assigning any reason.

6. The purchaser has to bear all stamp duty, registration fee, and other expenses, taxes, duties, society dues in respect of purchase of the property.

7. Sale shall be in accordance with the provisions of SARFAESI Act / Rules.

Motiole = heroby given thal Maa Alo Paned (India) Private Limited has oommenced
woluntary ligudation on June 19, 2026
The slakshalders of Maa &lu Panel {india) Private Limited ane harsby called upon o
sumit & prood of air claims, on or bafore July 18, 203, to the liqudator at the addnass
mentiored aganst iam 7
Tha financiad creditors shall submi thair proof of clams by elecirone means onby, All ather
slakahalderns L= siibmit the proad ol Slesms in pessan, By Fri-'E-1 ar b:.lélEltl.l"l:II'll& TaBs.
Submsssicn of false or misleading proofs of daim shall attract penalices,
Sdl-

Winit Magar

Liguideior of Maa &lu Panel {india) Private Limited

Dase: 2062028
Flace: Ahmadabad

Sr. | Loan Account . Reserve price for
No. Number Name of Borrower/ Co-Borrowers Amount as per 13(2) Demand Notice under SARFAESI Act. private treaty
1 | 45189420001734 1) Karshanbhai Ambalal Rohit, Rs.16,18,486/- (Sixteen Lakh Eighteen Thousand Four Rs.16,54,000/- (Rupees Sixteen
45189410000728 | 2) Pushpaben Karshanbhai Rohit Hundred and Eighty Six Rupees Only) as of 15/10/2025 Lakh Fifty Four Thousand Only)

Details of Secured Assets: All that piece and parcel of the Inmovable Property bearing Non-agricultural Plot of land bearing New R.S./ Block N0.2092 to 2126, 2136, 2147, 2158,
2169 & 2174 Paikki, (Old R.S. No.170/2/1 to 170/2/40) known as "RACHANA BUNGLOWS", Paikki Plot No.21, admeasuring 56.13 Sq.mtrs., Undivided Share of Land admeasur-
ing 11.00 Sq.mtrs. at Registration Sub-District & District Bharuch. Boundaries by: East: Plot No.22, West: Plot No.20, North: Plot No.15, South: Society Internal Road.

2 1) Mithalesh Mithailal Verma,
3151961000162 2) Reena Mithalesh Verma

Rs.13,00,593/- (Thirteen Lakh Five Hundred
and Ninety Three Rupees Only) as of 09/10/2025

Rs.5,00,000/-
(Rupees Five Lakh Only)

North: Plot No.67, South: Plot No.65.

Details of Secured Assets: All the piece Mid parcel of Inmovable Property being Bharuch, Sub-Dist. Ankleshwar, Mouije Jitali, Survey No.(Old) 787 New Survet No.15
"SARATHI RESIDENCY", Plot No.66 Area 40.19 Sq.mtrs., Varade 28.65 Sq.mtrs., Total 68.84 Sq.mtrs. Boundaries by: East: Plot No.57, West: Society Road,

5. No. Details of Security

1. | Al that piecas and parcal of the peaperty admeasuring plot area admeasuring
| 133,68 s9.mlr and construction admeasuring 108.63 sq,mirs siuated al ATT0, City
| Survey Mumber 5565 Paik of sim of Taluka Moja gam Sardamagar of Regisiration
| district Ahmedabad and Sub Disirict Ahmedabad-& (Maroda). The property Is
| sifuated at City Survey Mumber 5565 Paiki of sim of Taluka Moje gam Sardamagar
1: paiki Opposite 1o State Bank of India AT, Behind Mahalakshms Furniture, Patiya-
| Kubemagar Road, Kubamagar Ahmedabad having Tenamant nurmber 0211-55-
| 0126-0005-D as per the AMC fax bill. On or towards the East; Property of City
! Survey No. 5566, 5567, whera there is a wall in ona side and another sida wall
| there i5 nogate, window and venbifation On-or towards the West Road, Onor

| towards the Moeth; 1-lanumang Temple, On orlowards the South: Read

Dale: 19.06.2026
Flace: Gujaral

Sd- (Authorised Offices)
Encore Assed Reconsiniction Company Private Limited
LActing In its capacity as lha insslge of EARC-EOT-001-TRUST)

e ey

POSSESSION NOTICE

Whereas, the authorized officer of Jana Small Finance Bank Limited under the
Securitization And Reconstruction of Financial Assets And Enforcement Of Security
Interest Act, 2002 and in exercise of powers conferred under section 13 (12) read with
rule 3 of the Security Interest (Enforcement) Rules 2002 issued demand notices to the
borrower(s)/ Co-borrowers(s) calling upon the borrowers to repay the amount men-
tioned against the respective hames together with interest thereon at the applicable
rates as mentioned in the said notices within 60 days from the receipt of the said
notices, along with future interest as applicable incidental expenses, costs, charges etc.
incurred till the date of payment and/or realisation.

Sr Borrower/ 13(2) Notice Date/ Date/ Time
N i Loan No. Co-Borrower/ Outstanding Due & Type of
g: Guarantor/ Mortgagor (inRs.) as on Possession
1 16/04/2026 Date:
1) Parmar Bhavesh | Rs.12,69,219/- (Twelve | 20/06/2026
Premjibhai, Lakh Sixty Nine Time:
496494200002101 5y parmar | Thousand Two Hundred | 04:37 PM
Bhavnaben Bhavesh | and Nineteen Rupees | Symbolic
Only) as of 14/04/2026 |Possession

Description of Secured Asset: Residential Open Land of Plot No.96p, Land
Sq.mtr 46.48 area known as Shiv Park-2 at Pipli Revenue Survey No.163p 1 of
Village Pipli Tal. Morbi District Morbi. Boundaries: East: Plot No.96p, (Part-3),
West: Plot No.96p, (Part-1), North: Road, South: Plot No.93.

Form No. URC-2

Advertisement giving notice about registration under Part | of Chapter XXI
of the Companies Act, 2013 [Pursuant to section 374(b) of the Companies Act,
2013 and rule 4(1) of the companies (Authorised to Register) Rules, 2014]

1. Matice heraby given In pursuance of sub-saction (2) of section 366 of the
Companies Act, 2013, an apphication s proposed to be made after fifieen days
harzof but bafore expiry of thify days hereinafter to the Reqisirar at Central
Registration Centre (CRC), Indian Institute of Corporate Affairs (1ECA), Plot
Mo,6,7.8, Sector 5, IMT Manesar, District Gurgaon {Haryana), Pin Code-
122050that "M'S HMH Metal Industries”, a partnarship firm may be registered
under Part | of Chapter XXI of the Companies Act 2013, as a company limited

by shares,
2. The principal objects of the company are as follows
Te-engage in the business of manufacturing, trading and dealing in all types of
ungsten based products, COBALTMungslen related powder & tools of
automotive, indusinial, serospace and defence, Oil & Gas, out-space, nuclear,
rmedical ralways, electrical instrument. machineries and other segmeanis and
to undertake research, including allled and ancillary activities like supply chain
marketing, logistics. and after sales senaces and fo anter into any kind of
agreements, mergers, joint venture, public offering and armangaments far
augmenting above business purposa including investments in
shares/debentura/bonds etc. or other assets for lang term and shart term
3. A copy of the draft Memarandum and Articles of association of the proposed
company may beinspecied ai the Kegisterad office at "Plot No, 106-107-108 &
Fiot Mo 208-210-211-212, Raj Industrial Estale-1, B/H Bhagyoday Hatel,
Pipodara, Mangral, Surat-334110, GUJARAT,
4, Notice is hereby given that any persen objecting to this application may
communicate thelr objection in writing to the Regestrar at Central Registration
Centre (CRC), Indian Institute of Corporate Affairs (IICA), Plot Mo, 6.7, 8,
Sactor 5, IMT Manesar, District Gurgaon (Haryana), Pin Code-122050, within
twenty one days from the date of publication of this naotice, with a copy 1o the
Company at its registered office Mame(s) of Applicant :
Dated this 22nd day of June, 2026 1. ARIX CAPITAL LIMITED
2. KAJAL GOPAL BALDHA
3. GOPALKUMAR GIRDHARBHAI RANPARIA
4, PUNITBHAI BAVANJIBHAI LAKKAD
5. MAHESHBHAI HEMRAJBHAI LAKHANI
6. HARSUKHBHAI HEMRAJBHAI LAKHANI
7. VIREN SUDHIRBHAI BAKRANIYA

3 1) Rajubhai Mohanbhai Huja,
45249420003008 | 5)'gy nitaben Rajubhai Huja

Rs.10,10,865/- (Ten Lakh Ten Thousand Eight
Hundred and Sixty Five Rupees Only) as of 21/09/2025

Rs.5,20,000/- (Rupees Five
Lakh Twenty Thousand Only)

Details of Secured Assets: All that piece and parcel of the immovable property, bearing Plot No.37 (After K.J.P. Block No.151-37) admeasuring 42.96 sq.mtrs. along with
30.11 sq.mtrs. undivided share in the land of Road & COP, totally admesuring 73.07 sq.mtrs. in "Shree Hari Residency" Constructed on land bearing Revenue Block No.122
(After Re-Survey New Block No.151) & Revenue Block No.123 (After Re-Survey New Block No.152) (After Amalgamation New Block No.151) admeasuring 5258 sq.mitrs.
situated at Mouje Village Shekhpur Taluka Kamrej, Distirct Surat and Bounded as under: East: Plot No.36, West: Society Road, North: Society Road, South: Plot No.38.

The aforesaid Borrower's/ Co-borrower's attention is invited to provisions of section 13(8) of SARFAESI Act for redemption of secured assets mentioned herein above by
tendering the aforementioned outstanding dues together with all costs, charges and expenses incurred by the bank before the sale of secured assets.

Correspondence Address: Mr. Ranjan Naik (6362951653) email: ranjan.naik@janabank.com Jana Small Finance Bank Limited, (formerly known as M/S. Janalakshmi Financial
Services Pvt Ltd), having Office Ground Floor, 2nd Floor, Shangrila Arcade, Above Saraswat Bank, 100 Feet Anand Nagar Road, Shyamal, Ahmedabad, Gujarat 380015.

Date: 22.06.2026, Place: Gujarat

Sd/- Authorized Officer, Jana Small Finance Bank Limited

4 ) %’:;':gﬂhsa?m" 13/02/2026 Date:
2) Chauhan’ Rs.13,43,591/- (Thirteen | 21/06/2026
Chandbibi Lakh Forty Three Time:
RISSEEI0ERE Aaiyubbhai, Thousand Five Hundred | 08:00 AM
3A)a(i§('|]1abubhhaar; and Ninety One Rupees | Physical
Kayambhai Only) as of 09/02/2026 |Possession

Description of Secured Asset: All the piece and parcel of Inmovable Property
being Plot/ Block No.A/5, Plot admeasuring 46.39 Sq.mtrs., Undivided Share of
Road & Common Plot admeasuring 45.34 Sq.mtrs., Total admeasuring 92.73
Sq.mtrs., Construction admeasuring 55.38 Sq.mitrs., situated on known as "AARZU
BUNGALOWS" of land Old Survey No.254, Block/ Survey No.172 Paiki admeasur-
ing 8144.50 Sqg.mtrs., C.S. No.NA 172 Paiki/9 of Mauje Diwalipura, Sub-District
Vadodara and District Vadodara. East by: By Block No.172, West by: By 9.00
Mtrs., Road, North by: By Plot/ Block No.A/4, South by: By Plot/ Block No.A/6.

3 13/02/2026 Date:
S;Lﬁ:gﬂ’bﬂai Rs.25,54,990/- (Twenty | 21/06/2026
. Five Lakh Fifty Four Time:
4518116000003 lstvarbhal, | ousand Nine Hundred | 08:45 AM
) Parmar Priyanka and Ninety Rupees Only)| Physical
Rakeshkumar as of 11/02/2026 | Possession

Description of Secured Asset: All that piece and parcel of the immovable Property
bearing Non-agricultural plot of land in Mauje Bapod, Vadodara lying being land bear-
ing at R.S. No.737 and 743 Paiki, its Land Area admeasuring 1069.89 Sq.mtrs.,
11512.00 Sq.feet known as "SHIV VILLA RESIDENCY" Paikki Fourth Floor Flat
No0.405, Flat Super Built up Area admeasuring 1305 Sq.feet at Registration & Sub
District Vadodara, District Vadodara and Bounded on: On the East: Staircase, On the
West: Compound Wall, On the North: Compound Wall, On the South: Flat No.406.

4 09/01/2026 Date:

1) Banait Yogesh |Rs.8,46,572/- (Eight Lakh| 21/06/2026
. . Forty Six Thousand Five Time:
45249420000357 Pandlt., 2) Banait Hundred and Seventy | 12:20 PM
Jyoti Yogesh Two Rupees Only) Physical
as of 06/01/2026 Possession

bearing non-agricultural plot of land in Mauje Jolva, Surat lying being land bearing
Block No.249, 250, 254, After Consolidated New Block No.249, Total admeasuring
38576.00 Sq.mtrs., known "AARADHNA GREEN LAND PART-2"" Paikki Plot No.195
to 210, Total admeasuring 722.41 Sqg.mtrs., known as "KRUSHNAM PALACE"
Building-B, Flat No.103, Super Built up admeasuring 83.15 Sq.mtrs., i.e. 895.00
Sq.fts., Built up area admeasuring 43.66 Sq.mtrs., i.e. 470.00 Sq.fts., at Registration
District & Sub-District Palsana & District Surat. Boundaries: East: By Flat No.B/104,
West: By Society Road, North: By Flat No.B/102, South: By Society Plot.

Description of Secured Asset: All that piece and parcel of the immovable Property'

Whereas, the Borrowers/ Co-borrowers/ Guarantors/ Mortgagors, mentioned herein
above have failed to repay the amounts due, notice is hereby is given to the Borrowers
mentioned herein above in particular and to the Public in general that the authorized
officer of Jana Small Finance Bank Limited has taken possession of the properties/
secured assets described herein above in exercise of powers conferred on him under
section 13 (4) of the said Act read with Rule 8 of the said rules on the dates mentioned
above. The Borrowers/ Co-borrowers/ Guarantors/ Mortgagors, mentioned herein
above in particular and the Public in general are hereby cautioned not to deal with the
aforesaid properties/ Secured Assets and any dealings with the said properties/
Secured Assets will be subject to the charge of Jana Small Finance Bank Limited.

Place: Ahmedabad Sd/- Authorised Officer

Date: 22.06.2026 For. Jana Small Finance Bank Limited

JANA SMALL FINANCE BANK (A Scheduled Commercial Bank)

Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 &
12/2B, Off Domlur, Koramangla Inner Ring Road, Next to EGL Business Park,
Challaghatta, Bangalore-560071. Regional Branch Office: 208 to 213, 2nd Floor,
Shangrila Arcade, Above Saraswat Bank, 100 Feet Anand Nagar Road,
Shyamal, Ahmedabad, Gujarat-380015.

UPLETA BRANCH
gfarae do @ Union Bank £us Siand Chowk,
__hw gy atinda  Opp. R.D.C. Bank, NH-8 B,
Upleta-360 490
Ref. No. : UPLNOTICE2026-27 Date : 15.06.2026, Place : UPLETA

[LESES = Ry e FTS

Demand Motice U/S 13(2) of SARFAESI Act, 2002

Te

1. THE BORROWER/S

1 (a) Mr. Jayantiial Pithabhal Makwana

Address: Fiol No, 17, Oppasie Salya Sanatan, Mear Mardi Socety, Dhank Marg
Upteta- 260400

2 [b) Mrs.Dakshaben Jayantilal Makwana

Address: Plot Mo, 17, Cpposite Satva Sanatan, Near Maniti Society, Dhank Marng,
Upleta- 360480

2. THE GUARANTORIS

Mr. Mangukhlal Bachubhal Sofltra

Address; 264, Shahid Arun Road, Devram Sireetl, Jirapa, Nilkanth, Upleia-360490
Sir'Madam,

Notice Under Sec. 13 (2) read with Sec. 13 (3) of Securitisation and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002,

You the Addresses Mo, 1 harein have availed the following credit facilities from our
Upksta Branch and faded o pay the dugsinstalment’ iMeres] | operate the accounis
satistectarily and hence, inferms of the RBI guidelines as o the Income Recogndion and
Prudential Accounting Modms, . your accountls haslhave bean classifed as Mon-
Performing Asset as on 29052026, As on 31.05.2026 & Sum of Rs, 22,47 521,30
[Rupees Twenty-two Lakhs Fordy Seven Thousand Eight Hundred Twenty-0ne and
Paisa Thirty only) is cutstanding in your account!s,

The parficulars of amotnt due bo the Bank from Mo, 1 of youin respect of the aforesaid
account’s are &5 under:

Type of Facility | Outsianding amount as ondate | Unapplied interest
of NPA& i.e. a5 on 29.05.2026 upka 31.05.2026
Home Loan Rs. 21,83,679.93 Rs. 64,141.37

Panal Interest (Simpla) | CostiCharges Incurred By Bank Total Dues
- . Rs. 22,47,621.30
Total Dues Re. 224782130

To secure there payment of fhe monies due or the manies that may become due to the
Bark. Mr. Jayantilal Pithabhai Makwana executad docements on 14.02.2017 and
cregied security interest by way of.

Mortgage of immovable property described herein below

Property siusted an Oul of Agricullure Land of Uplsta Bearing Revanue Survey Mo,
216 Paiki, Acre 2-24 Guntha, Plol Mo. 17 Paiki, Square Mater 107-75 Situated s
Yillzge: Uplata, Disl Rajkotin the State of Gujaral. Bounded : North : Feel40-00, This
side Platno, 17 Paiki, Bhuptabha! Naranbhai Makwana's Progerly, South : Feet 40-00,
This side Riead far Feet 25400 East : Fead 20-00, This side far Faet 30-00, West : Fes
30-00, This side Plot M. 17 Paiki, Other's Properly

Therafore, You are hereby called upan inlerms of section 13(2) of the Sacuntisation and
Reconstruction of Financial Azsats and enforcement of Secusity InterestAct, 2002, o pay
asumof Rs, 22,47 821,30 [Rupess Twenty-two Lakhs Forty Seven Thousand Eight
Hundred Twenty-one and Paisa Thirty only) ingether with furtner imerest and charges
althe conlrachual rate a5 perthe lerms and conditians of loan documents execubad by vou
and digcharge your liabilites in full within 60-days from the date of receipl of this notice
Tailing which, we shall be consirained o enforce the sforesasd securities by exercising
any or allofthe rights orven under the said Acl,

A5 per sachion 13013) of the A, on recaiptof this nolica you are rastrained fprevanlad
from digpoging of or desaling with the above secunties without tha conzent of the bank,
Your attention is invited o provisions of sub-section (B) of Sechon 13 of e SARFAES] in
respeciof time avaiiable, 1o redesm the secured assets

Sdi-Yours faithfully, Authorised Officer, Union Bank of India

q."'i Encore Asset Reconstruction
€arc " Company Private Limited
ath Fioor, Plot No. 137, Sector- 44 | Gurgaon- 122002 Ph: 0124 - 4527200

Whereas, The Autharised Officer of Development Credd Bank Lid, (Assignor} under the
Securitization and Recorstuction of Financial Assets and Enforcement of Security
Inferest Aol 2002 (SARFAES] Act, 2002) and In exarcse of powers conferred upon him
under Saclion 13(12) of SARFAESI Act, 2002 read with Rule 3 of the Secunty Interast
(Enforcement) Fules 2002, had issued & demand nolics dabed 06.03.201% calling upon
Borrower Lalchand Banwarifal  [Borrower! Morfgagor) & Pintu Lalchand (Co-
Borrowen/'Guarantor), To Repay The Smount Mendoned In The Motice Belng Rs.
10,07, 105,389/ [Rupeas Ten Lakh Saven Thousand One Hundrad Five &nd Thirdy Mine
Paisa Unly} as on 05.03.2078 Along interest af contractual rates till actual
repaymentiraalizaton, within G0 days from the date of receipt of the said nofice.

And whereas, the Encore Asset Reconsirucion Company Private Limited (Encone ARC)
has acquired all rights, lithes and mterests of Develapmant Cradil Bank Lid. {Assignor] in
tha financial assats of Barrower, originated by Development Credil Bank Lid, (Assignar)
undes seciion 5 of the Securiisafion and Reconsiruction of Financial Assefts and
Erforcement of Secunty Interess Act 20002, (SARFAES] Act, 2002) vide Assignment
Agresment dated 31.03.2025.

The Borrower(s), GuarantoriCo-Barrower/Co-Applicant & Morlgagor having failed ko
repay the amoend, nofice is hersy given by the undersigned being the Authorised Officer
of Encore Asset Reconstruction Company Pyl L. to the Borowerrs), Guaranton'Co-
Borrowen/'Co-Agplicant & Morigagor and the public in genaral that the undersigned has
taken symboliz possassion of the praperly descrbed kerain balow in exercise of powers
confemad on me under Sechion 13(4) of the SARFAESI Act read with Rule B and 9 of the
Security InterestiEnforcement) Rules 2002 on 19 June 2026.

Tha Borrowen(s), Guasantor'Co-Borrower/Co-Appicant & Morfgagor in particular and
the public in genesal is hereby caulioned not 1o deal with the prapery and any dealings
with the properly will be subsect to the chargs of Encore Assel Reconsiniction Company
Private Limited for an amound of Re. 10,07, 105,39/~ (Rupees Ten Lakh Seven Thousand
One Hundred Five and Thirdy Mine Paiga Ondy) a5 on 05032019 togedher with future
interest, at conbraciual rale charges and costs theraon frarm 06,03, 2019 il realization.
The borowers), GuarantonCo-BomowsrCo-Applicant & Morlgagor aftentions are
invitad b provisions of sub-section (B} of section 13 of the Act, in respect of fime
available, toredeemthe secured aszels.

Appendix IV (See Rule 8 (1)
POSSESSION NOTICE

8. No, Details of Security

1, |Flat No G -506 "Radhe Sharmam-2", Block Mo 2100, TPS No. 1, FP No. 3482
Mouje : Bareja, Taluka: Dagcorod, Dist, & Sub District: Ahmedabed - 382425, East
Open to Sky, Wast: Passage & Flat Mo, GIS0T, Norih: Opan o Sky, South: Flat No
GrA05 & LI Crined by: Lalchand Barmvarilal & Pindu Lalchand

< Encore Asset Reconstruction
€arc¢ - company Private Limited
Ath Foor, Plot No. 137, Sector- 44 | Gurgaon- 122002 Ph: 0124 - 4527200

Appendix IV (See Rule 8 (1)
POSSESSION NOTIGE

YWhereas, The Authorized Officer of Developmend Criedit Bank Lid, (Assignor) under the
Saecurilizabion and Reconstruction of Financial Assals and Enforcamant of Securily
Interest Act. 2002 (SARFAES] Act, 2002) and m exercise of powers conferred upon ham
undes Bection 13012) of SARFAES] Act, 2002 read with Rula 3 of the Security Intarast
IEnforcement] Fules 2002, had issued & demand nolice dated 08,06, 2018 calling upon
Borrowes MAYIHPSINH MARENDRASINH ZALA{Borrawer) £ ASMITABANAVDIPSINA
ZALA {Co-Borrome! Guarantor), To Repay The Amount Menticned In The Notice Baing
Rz 8,28 413 52\ [Rupess Eight Lakh Twenly Exght Thousand Four Hundred Mineteen
and Ninety Two Paise Only) as on 07062019 along interest af contraciual rates il
acius! repaymentreaization, within 60 days from the date of recaipt of the 5aid nofics.
&nd wharaas, the Encore Assat Reconstruction Company Privabe Limited (Encore ARC)
has acquired all ights, tities and interests of Development Credit Bank Lid. (Assignor] in
ihe financial asgals of Borrower, orignated by Deselopmeant Credit Bank Lid. (Assagnor)
under saction & of the Securibsation and Reconstruclion of Financial Assets and
Enforcament of Security Interest Act 2000, (SARFAES] Act, 2002) vide Assignment
Agresment dated 31,03 2025,
The Bomowerls), Guaranton'Co-BormowerCa-Appiicant & Morigagor having failed in
rapay ihe amount, nodica is herely givan by the undersigned baing the Authorized Officer
of Encore Asgat Reconstruction Company Pyl Lid. to the Borrowerl(s), Guaranton'Co-
Borrower/Co-Applicant & Morlgagor and the publc in genaral that the undersigned has
taken symbalic possession of the propery descnbad berain balow in sxercise of powers
conferred on me under Section 13(4) of the SARFAESEAcE read with Rule & and 9 of the
Securily InterastiEnfarcament} Rules 2002 on 20 June 2026,
The Borrowen|s), Guarantor'Co-Bormower Co-Appicant & Morgagor in parficutar and
the public in general ks hereby cautioned nat Io deat with the propery and any dealings
wrih the property will be subgect to the charge of Encore Asset Reconsinuction Company
Private Limited for an amound of Rs. 8,28 419.92/- (Rupees Eighi Lakh Twenty Eight
Thousand Four Hundred Mmeteen and Ninely Two Paise Only) as on 07062019
together with fafture interest, at confractual rate charges and costs therson from
08.06. 2019 bl realization
The borrowenls), GuarantorCo-Bormowen/Co-Applicant & Morgagor aftentions- are
invited b provigione of sub-section (B} of section 13 of the Acl, in respect of Hme
available, o redeam the secured assels,

5. No. Details of Security

1. | Midat No-4/26, Darbar vas, Al-Maguna, Te-Mehsana, Dis-Mehsana, 334001,
Gujaral, India

Date: 19.06.2026 Sdi- (Authorised Officer)
Place: Ahmedabad Encore Azset Reconstruchon Company Private Limited
[Acting in its capacily as the lrustee of EARC-ECT-001-TRUST)

Date: 20.06.2026
Place; Gujarat

Sdi- (Authorisad Officer)
Encors Assel Reconstruchion Company Private Liméted
[Acting in its capaciy as the frustes of EARC-EQT-001-TRUST)

T CFM

Loan Al'c Mo

Mame of Borrowers, co-bomowers,
Mortgagors! Guarantor

ka1 Realnaeriiirian Py

| CFM Asset Reconstruction Pvt Ltd

oo Registered Office: CFM Asset Reconstruction Pyt Ltd, Block Number A/103, West Gate, Near
¥YMCA Club, Sur Mum. 335/1 + 3, 5. G. Highway Makarba, Ahemdabad-380051 Gujarat.
Corporate Office: CFM Aszet Reconstruction Pyt, Ltd, 15t Floor Wakefield House Sportt Bd,
Ballard Estate Mumbai 400038,

DEMAND NOTICE

Under Sanction 132) Of Secwritization and Reconstruction of Financial Assets & Enforcement of Security Inferest Aot 2002
{Herein After Referred To As the Act)

Autharized Officer 0f CFM-ARC Had Already Issusd Damand Matice US 13(2) To AR BorrowenSiGuaranton's & Martgagors
Throisgh RPAD Demanding Amount As Manticned Thesaln Within 60 Days From Recalpt OT The Motics, Howasvier, The Sald
MNotice Could Mot Be Sarved Through RPAD Ta Al Recipeants, Hence Thia Publcation,” Theralons, We Heraby Calllng Upon Ta
Repay The Amount Mentioned The Notice Appended Balow Ta The CFM Assels Reconsbroction Pyl Lid, ([CFM-ARC) Within The
Pariod OF G0 Days From The Dute of This Paper Notification Togedber With Further Interest And Other Charges Farm The Date O
Demand Notice Till Payment Or Reallzation. In Cases You dre Mot Discharging Youwr Liabilities Under The Tenmes Of This Notice,
¥io Shall Be Constrained To Exercise All Or &ny Ono Of The Right Conferred Wnder Section 13(4) Or Section 14 Of The Act. " This
i= Without Prejudice To Any Rights Awailabie Us Under The Act Andior Any Other Law In Force From Time To Tima. "

Description of the
Immaovable Property
(Equitable Mortgaged)

Demand Neice Date
NBEA Date
Oi's Amount

[Barravwarort gagor)

1 Loan Alg Ha,; GPLII0E) Salsahbba Zala Sureahbiai Z8ls Rio Rampuns

Sundarvadi, Chikkaled, Kapadvanj, Khada

Shilpals=n Zala Who Ashishbhen Zala Rin Rampura, Sundanai, Chikhalod
Kapadvanj, Khada - 387620 Gujant, (Co-Bormower)

Arsindbhal Zafa 50 Bhalabhai Zala Rio Rampua, Sundarvad|, Crikhalod
Kapadvan|, Kheda - 337620, Gujanat. (Guarantar)

Bd-June-2025 Warlgagr Prapecly Ossner Mame
- AEFE20. Gujaral e 2= #shishbhal Zaln  Momgagor
13-Now-2025 Praporty Address Situaled Al

Proparty Mo, 14, Mota Rasmpur,
Tolal Dutstandimg Kapadwanj, Khaeda - ZATIES
Amepand T TATE- (Gujaral Admeasuring Area
184,22 5 Yds

(Berrowen Morgagaor)

2, | iLoan Adc Mo GPL1ES) Javanbhai Khodabba Sodha pamar sio
Khodabahi Sodhaparmar o 130, Thakor Yago, Sarna-1. Taluka
Kapadwani, sl Kheda Gujaral 387620 Alss Al Property Ra. 201, Gram
Parchayal Sorna-1, Taluks Kapsdwany Dist, Ehada

Fravirkuenar davanaing Parmarsts . Juvees ng Parar R 130, Thakda Y ago
Sorna-1, Taliks Bapadveanj, Ciat Bhada Gujanst 36TE20 {Co-B arrawer)
Sudatian Parmarsaso Parvithhal Parmar Ric 320, Ma Thakar Vagasomnna-1
Kheda Kapadwan] Gujarat 387620 | Co-Borrower)

Gharshyam Bha Sa Javanbhal Parmar Rio 134, Ma Thkeor Magosarana- |
Kapadpary Fheda Kapachan) Gujarat 3075350 (Co-Bomowerf

Bhugiatii Kowad Rathods’o Koydii Ratkod Rio 88{1, Projpur, Taloka
Bapadang, Dist. Khesda, Guseat 3BTE2D (Guaranior)

od-June-2026 Mortgagor  Properly Oranar

PR P PR, Nama :» Soadhaparmar Jevanshai

Guisral 7820 13-Nov-2023 Khadabhal PFroparty Sodress
ujara o 1 A P Ty b 1
Total Outstanding Suatad ropRity Mo 209,

Gram Fanchayal Sars-1, Taluks
#Hapackany, Dist. Kheda Gujaral
IRTES] Admeasaring Aroa 1080
5a.F1

Simaund 691,655

3. | (Loan Adc Mo.: GEL1DE0) Gharshy=m bha Ahir 200 Remabbar A Rlo
WHl- Bhanda, Damli Shahecs, Panchmahal, Disl, PANCHMAHAL Shefara
Ciujaral 320000 {Borrowser) Morbgagear)

Morigago Praperhy Cavner Hams
Mr. Abar Ghanshayam Bhai
Proparly Address Situated Al

d-June-2026
13-11-25

E - AUCTION

Ashyimkumar Bhir i Ghanshyambnal Shir Rl Wil Bhanda, Gamli
Bhetwra, Fanchmabad Disl Panchmanal Shahara Gujarat 385001 {Co-
Barr o]

Bhalabnai Patel Slo Mama Bhai Rio 215, Khajun Falivavil- Padhsyargodina
Panchmahal | Dist. Parchmahal Gocdhra Gujarat 288007 {Guaramtaor]
Fupisen Ahr s Ghansfiyambhe Ahir Bic Wil Khanda, Demll Shetsma,
Panchmahal -E'E" Parchenahal Sl:l-uhura GLia-raI_?p_SEIE{d [l:u-H-urr_mr}

4, | lLoan Afe No.: LAPHTH202400323) Matvarsri Kodaesinh Paramas S

Pt | H MNa, B2, DI Gamtal,
Totsl Outstanding |Cram Panchayatl Damli, Al-
Armsaund T2 lwhanda, Ta Shahera. Dist
Panchmahal Admeasuring Area
2100 5. FI

Union Bank of India, Regional Office Junagadh,
3rd Floor, Milestone building, Zanzarda Road, Zanzarda Chowkdi, Junagadh - 362001
Ph. : 0285 2990183, E Mall:cbB834rec@unionbankofindia.bank.in

E Auction Sale Notice for Sale of Movabla/lmmovable Assets under the Securitization and Reconsiruction of Financial Assets and Enforcoment of Security Inferest Act 2002
read with provision to Rule 8{2) or 8(6) of Security Interest (Enforcement) Rules, 2002,

gfaaa da (f7) Union Bank

T BT e

SALE NOTICE

(For sale of Immovable Property)

B e el ol il e ey

Marlgager Property Owner

Mabice is hareby given Lo the public in general and In particular ba the Barrower/s and Guarantor's, thal the below descrbed movablsimmovable propedy morgaged £ charged to Union Bank of India (secured craditar), Kodarsinh Pamar Rio Sejavikpura Dalpur Prantij Sateirkanta . Sejavikpura e ) June-2026 Homa:  Wr. Parmar Matvarsinh

possession of which has baen taken by the Authorized Officers of Union Bank of India, will be sold on “AS 1S WHERE IS”, " AS IS WHAT 13", and "WHATEVER THERE 15" basis | for recovery of respeciive dues mantioned ;f'f"“"”ﬁ-’:"”‘*""“ '3:-*"*'--?.5-3‘3':413“"“‘“:“““9':“3%{ 13-11.25 Mortgager Proparly Address
r i ¥ B : - i L . o ai i Rl abvarnrd Parmer 'Who  Mabvarainh Farmiar  Rie Sejavipaina d 6ol 1 ]

hereunder againstthe secured assets mortgagedichargad foUnion Bank of India, from respective borowers) and guarantor{s), The reserve price and eamest money depositis shown there against each secwred asset The sale Detpur Pranti Sakarksnha , Sejavkpurs., Pranlf , Sabarkantha, Gulseit, | yotsl Gutstanding f-?n?.ﬂ;i:;ji.ik”:;. E:ET: r;_-:

will b dane by the undersigned through e-auction platiprm provided here under: 851 20 {Co-Barrawar)

fumaount 7,09, 459
Rapndrasinh Dhansinh Rathod Sic Dhansnh Rathed Rio Sejavikplna

Prantij. Dist. Sabarkhania

& Branch Name E- Name of the . Reserve Price/ Account details for Baipur Pranil| Satakantha , Sojavkpun | Prantl , Sabarkantha, Gugmt b
No Borrower / Co-Obligant / Guarantor | Description of the Property EMD/ Bid increase | Possession | depositing EMD 83120 {Guarantar)
» Mortaagor & Amount Outstandin Paramar Jayandra Sinh Sio Joyendra Sinh Fta Segrakpura Defpor Prant)
I'[q 9 9 amount in Rs Aic No. & IFSC CODE Sobavkantta , Sejavkpura,  Prant] , Sabarkantha, Guarat, BE31004{Ca=
01 | UBI-Veraval Bhidiya Road Branch (31582) | All that Piece and Parcel of Immovable Properly being Residential Land and House Building Rs, 18,90,000 Constructive | 315921980050 000 Hﬂ"mﬂ_ _ _ . B
Wr. Dari Manoj Kanji {(Borrower) constructed thereon Admeasuring 117.06 Sg. Mir, located at Plot No. 98, bearing N_A Land Revanue EMD 10% LIBINDS3 1584 Eﬂ['"f: I_’;W*g“ 4 ”ﬂ?jﬂ;lﬁ;""'s f-'"k E:'*"':‘;'{'“ .Eﬁagé’iz?ﬁ"-'
Mrs. Darl Vijayaban Kanjibhal (Guaranter) | Survey No. 34401 of Village Bhalpara, Ta. Veraval and DisL Gir-Sarmnath and Bounded as under: East : | Bid Increase Mr. Arvind Sharma SR 7T TR L S i
Rs. 20,00,870.00- as on 15.10.2023 and | Ad) Land of Survey No. 345, West : 6,10 Mtr Wide Road, North : Adj. Land of Survey No. 343, South ;| Amount Rs. 20,000 Mo. 88130 12955 [Loan Ale No.: GPLBE3 | Mahandrabina) Nana) Pagl Sio Nanal Amara) Pagl Marlgager Property Gwnet
furtherinterest at confrachual rate & cosi Plot/ House No, 87 5. [Rio House No. 40, Vil Mamasulye, Nt Vasahat Pagi Faliva, Jhatodar. DS-June-2026 |, P Mahsand rahha Mansi
E:ﬁr E.ahr.'h?.:nrkﬁg”g;u;a!a:jﬁﬁﬁﬁ Ea_:n N'jl-_?% :m:" thé';'l' ¥ m Proparly Address Situsied &)
T . HEE 1 i L i = H H . atfasubya. Taluka asa, Dest all, Gujara 158 Alzo AL Property &
Last date of depositing EMD : Before Participation in the E-Auction Process » Date and time of Auction : 14.07.2026 from 12.00 PM to 05.00 PM No 78, Graen Panchayst Maihasullya, Taluka Modusa, Dist. Arvali, Gujarsd Eff:‘:f”:ﬂfﬂﬁ:?ﬂ'
« For detatled Terms and Conditions of Sale, Please refer 1o the link provided in hitps:/'www.unionbankefindla bank.inlauction-property/view-auction-property.aspx & hitps:/baanknet.com  Scan here I'ﬂ;::ﬁm:;:";f;?ﬂ LR O S e i T Kicant ChiiRns BT
= Parspective bidders may contact for more details to Union Bank of India, Regional Office, Junagadh, Mr. Girish Thakor : 9537565454, Wil Wl Muthumeibon, Nai Vissabiat Prgh Baliyu, thstorters Dist. Sebsarkfzantion PE Vhiinsnonng At SgT B 54

i Gujarst 383315 Also AL 50, Paoi Falin, Vil, Matasuls, Tahds Modasa Yol
= (GSTTDS shall be payable as per applicable Government Rules by purchaser on sale of Movable/ Immovable Assets) Biet. Arvah, Gufaral 38331 (o Borrower|

AS PER SARFAESI Act, STATUTORY 15 DAYS SALE NOTICE TO THE BORROWERS/ GUARANATORS /| MORTGAGODRS E E Winubhai Bhismahhst Raved Slo Bhamabhal Raval Rl H Mo, 75, Raval Fall
Wil-  Mathasuliya Nesi Vasahal, Jhalodhar, Disi. Sabarkhantha, Gujaag

The above mentionad Borrower's s/ ane hereby noliced Lo pay tha sum as mentionad in saction 13 (2) Notice in full before the date of awsction, failing which B335 Almn Al B1, Mavi Vasanal Vil Mathesuliya, Takika Modass, Dist
property will be suctioned! sold and balance dues if any will b= recoversd with interest and cost from Bormower's! Guarantor's’ Mortgagor, A Al e SOV S cicaton )
uthos caf

(in The Event of Any Discrepancy Between The English Version And Any Other Language Version of This Awction Nofice, The English Version Shall Prevail]  |nion Bank of India

e
i il
P

Date : 23.06.2026,
Place : Junagadh

fim
oL BN

Authorized Officer

Date: 2306, 20246 Place: All Gujarat CFA Assel Beconstruction Pyt Lid

. Ahmedabad
epaper.financialexpress.com
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